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KeKs Ravindran
Postal Assistant '
Changanacherry H.Q. : ’ Applicant
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l. Chief Postmaster General
. Repala Circle,Thiruvananthapuram

2« Postmaster General,
Central Region, Kochi

3. Sypdte. Of Post Offices, ’
Changanachercy Division,Changanacherry

4. Union of India represented by
its Secretary,Ministry of
Communications, NewDelhi

5. KeK. Radha,Postal Assistant

.Changanacherry . Respondents
‘ : . »
Mr. 0.V.Radhakrishnan Counsel for
' - ' applicant
"Mr.‘K.V.fRaju, ACGSC ‘ CouhSel fbr
i O s "R 1-4
Mr. M. Ramachandran :.: : , Counsel for R-5
CORAM

THE HON'BLE MR. No DHARMADAN JUDICIAL MEMBER
JUDGMENT

MR. N. DHARMADAN JUDICIAL MEMBER

Today when"thgﬁfase was taken up for £ihal'hearing,
learned counsel for applicant produced pefore me order NQ§
B/Bez/éé_dateq 17.5.93'paséed by th§ Supdt. of Post,Offices,
Changanadherry granting a ﬁule 38 transfer &9 the applicant
to the Headquarters Changandcherry pending the origlnal
"application. The learned counsel for appl;cant submitted that

in the light of the_above order, the original application has
\bécome infructuous and the'application can be disposed of. L
2. In the light of the abuve\submission;I"CLéﬁe the-

‘ it o .,
application as/became infructuous!)after hearing, the learned
EE ¢bunsel, for the respondents as well. .
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